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Presidents Addvress
omuper, 1908, under sub-sec-
fbors (3) of section 8 of the
Folice Forces (Restriction of
Rights) Act, 1988, [Placeq in
l:;n] Library. See No. LT-234/

Reront ofF Satar Junc Muszum BoArd
ETC.

The Minister of State in the Minls-
try of Education (Prof, Sher Simgh):
I beg to lay on the Table—

(1) A copy of the Annual Report
of the Salar Jung Museum
Board, Hyderabad for the
year 1985-66, along with the
Audited Accounts. [Placedin
the Library. See No. LT-235/
67.]

A copy of the Salar Jung
Museum (Amendment) Rules,
19687, published in Notification
No. G.SR., 341 in Gazette
of Indig dated the 11th March,
1967, under sub-section (3) of
section 27 of the Salar Jung
Museum Act, 1961. [Placed 1n
the Library. See No LT-238/
87.]

A copy of the Ancient Monu-
ments and Archaeological
Sites and Remains (Amend-
ment) Rules, 1968, published
in Notification No. S. O. 3520
in Gazette of India dated the
2uth November, 1886, under
sub-section (4) of section 38
of the Ancient Monuments
and Archsaeological Sites and
Remains Act, 1958, [Placed in
the Library. See No, LT-287/
7.1
(4) (i) A copy each of the
Annual Reports of the Exe-
cutive Committee of the Trus-
teeg of the Victorla Memorial,
Calcutta, for the years 1083-84
and 1064-85. [Placed in the
Library. See No. LT-185/67).
(i) A statement showing re-
song for delay in laying the
shove Reports.
{8) A topy of the Annual Report
the Ewkcutive Committee of

4

(2)

3)

-
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the Trustees of the Victoria
Memorial for the
year 1965-68. ([Placed in the
Library See No. LT-238/67].

—_—

16.24 hrs,

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS —Cuntd.

Mr. Speaker: The House wil] now
take up further consideration of the
following motion moved by Shri K.
Hanumanthaiya and seconded by Shri
Vishwa Nath Pandey on the 21st March
1967, namely: —

“That an Address be presented to
the President in the following
terms: — »

“That the Members of Lok Sabha
assembled in this Session are
deeply grateful to the President
for the Addresg which he has been
pleased to deliver to both Houses
of Parliament assembled together
on the 18th March, 1867

The Prime Minister and Minister of
Atomic Energy (Shrimati Indirs
Gandhi): Mr. Speaker, Sir, this Par-
liament hay met after three crucial
months during wdhich tho political
scene in India 1s transformed. This is
a phenomenon which proves the vita-
lity of our contry, the vitality of
our democratic system and the faith
of our people In our system.

Life is always changing. It i1s not
only the Congress but even the hon.
Members opposite who must adjust fo
those changes. As J said on a previous
occason here, now all of us, the Con-
gress and the other parties, are in Gov-
ernment and outside Government. We
see here many new faces and I had
hoped that new ideas would also
emerge. But listening to the debate—
I would like to asgure hon. Members
that even fhough I was not present
here all the time 1 dig lisien to almost
all the speeches from my room—I was
disappointed. I thought new Iidess
would emerge, {deas which would help
{o strengthen our democracy snd our
country, But I did not see much evi-
dence of this, I do not grudge my hon.
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friends opposite their sense of elation
or pleasure at the success they have
gained in some States. I welcome the
fact that they now share not only
power but alzo the responsibility that
Eoes with power, I am not much con-
cerned with which party sits on which
side in what State. What is impor-
tant is that whichever side is in po-
wer uses the opportunity to solve the
problems which confront our country.
Along with this positive aspect, chang
brings with it fresh challenges, also
certain dangers against which we have
to guard. Here and there there are
evidenceg of smal] groups belonging
to different mdes, this sidg as well as
the other side, who have tried to place
themselves in a position to bargain.
There are some who are attrac-
ted to politics today when poli-
tics means an opportunity for power,
and they are using this opportunity
to criticise those who joined politics
at a time when it meant unmitigated
hardship. I am referreing to the many
members of the Congress, some cf
whom are now in the House and a
very large number outside, who have
sacrificed g great deal from  their
youth throughout and life to old age
for the Congress, not merely because
Congress is a party but because the
Congress stood for certain vital va-
lues in the country.... B

Shri M, R. Masani (Rajkot): Only
in the Congress?
Shrimati Indira Gandhi: All of

you were also in the Congress. I am
not denying that. But that does not
mean that you should now consider
that everything thatis in the Cong-
ress is bad and that you should not
recognise the very genuine sacrifices
which s0 manv genuine and sincere
and dedicated workers have made to
the cause of freedom and the cause
of building the country after frec-
dom.

The most important question which
we face today is the question of
food and of drought jn certain parts
of the country. The other day, yester-
day I think, certain members refer-
red to my visit to Bihar and UP.
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Therefore, I would like to say a few
words on this matter, I have been to
Palamau, Gaya and Mirzapur ovet
the last week end, Never haveIseen
the Gangetic plaing s0 dry. The re-
cent rains gave a little relief in the
sense that they have helped gsome
grass to grow, reducing the shortage
of fodder and also delaying the crisis
about the availability of drinking
water. But this is g crisis that has
only been postponed and we will have
to face it within a short time.

I found that a great deal of work
was being done. But 1 also found the
need to accelerate this work and to
extend it and expand it in every way.
The Centre will do all it can to gup-
ply needed equipment and store, We
are also making an effort to enlist the
support of all possible people who
can help in this. A suggestion was
made, which I welcome, that ex-ser-
distinguish. In the face of such acute
vicemen lving in those areas might
help in some of these problems.

Unfortunately, there was a set back
to relief work due to the elections.
Now we have to regain the momen-
tum again. The State Governments
are doing the job and non-official
agencies are also active, specially in
Bihar, I would like to pay a trthute
here to the Bihar Relief Committesz, of
which Shri Jayajrakash Narayan i

the Chairman. He has gathered (o=
gether a bang of workers who are
doing excellent work. The special

complication in Bihar is that of the
outhreak of smallpox.

In Palamau District I heard that 2
lakhs are at work out of a total of 2
lakhs of the working population, but
more help is needed from non-offi-
cial agencies becauge the coming
three summer months will be excee-
dingly ecritical.

In Mirzapur I found a large num-
ber of aged and destitute and, as hon.
Members may have read in the news-
papers, ] was given some veports of
starvation deaths. I, naturally, toek
up this matter with the autharitiss. I
was given two representatfoms, one@
giving specific naotes, a list of 13, of
which the authorities have already io-
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vestigated 11 names and they have
various causes for death. The other
repressntation mentioned the figure 50
but gave no detalls of the namesz or
where these people came from. Natu-
rally, unless we have more detailed
information, it 1s difficult to look into
this.

Thiz question of stravation deaths
was also taken up by the hon. Mem-
hers here, What I would like to say is
whether deathg are due to stravation
or ailments or diseases which come
about because of prolonged malnuiri~
tion and exposure, it is really hard to
distresg this would be g verbal dis-
pute. The need of the hour is 1o
provide all the relief that is neces-
sary and ail that is possible whether
Government provides it or non-officil
sgencies or the people themselves.

The foodgrains supply is in short-
sge all over the cou and we can-
not meet the full demand of all the
Sitates. The Food Minister and I have
had talks with the Chief Minister: of
Keralg and Bihar. We will discuss
this matter in greater detsil at the
proposed Chief Ministers' Conference
this week-end.

I feel, as [ have said earlier also,
there ix nced for a mnational sharing
of the distress, the need to mobillse
all eur gnergles and all our resources,
to cut our lavishness and waste. Thie
is something which we can only do
with the full co-operation of the
States. It iz something which we
must sit down and discuss gnd for-
mulate a plan which can be carried
out and implemented in all parts of
the country.

Some have said that we would ra-
there starve then import food.'l am
afraid, 1 cannot agree with this and
1 fee]l that it is an irresponsible state-
ment to make in the present condi-
tions.

8bri §, M. Banerjee (Kanpur' : We
are importing and starvaing, both.

Bhrimati Indira Gandhi): It is be-
cause we cenzot import as much as is
needed; but it is a  problem which
fpces the emtire couniry and It is, aa
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some hon. Members said, a national
problem.

When I talked of co-operation with
hon. Members outside, it is not on
small matters of

. procedure ang thing
like that they are important ang if
we swork: together, it is & good
thing t far more jmportant is to
get ~ration in these  matters
which an. matters ot g onal  ime

portance and of life and death for our
People. Certainly, food comes in that
category,

Food and drought relief are the
foremost problems for us, Last year
we faced the same kind of problem
and it was only through a Herculean
effort that we were able to avert a
Breat human tragedy. This year is
even more difficult because reserves
are depleted and there is considera-
ble uncertainty about supplies which
We can get and which we need,

The Food Minister has alrcady out-
lined the programme of short-term
erops and we must al] see that this
Programme is made a success, There
3% 2lsn the need to accelerate inten-
sive cultivation programmes all over
the country. Many steps are being
taken to dral with this immediate
problem in Bihar and'in eastern U.D.
Some people here mentioned Rajas-
than. T would like to say that we
have not at all forgotten that Rajas-
than also faces this problem and so
do areas of other States.

16.35 hrs,
[Mg. Speaker in the Chair]

There was the joint Emergency
Committee for Bihar set up uader
the Food Minister with the Bihar
Chiet Minister and his colleagues, In
the short time, it has already met
three times,

There are some flgures which 1
would like to give to the hon. Mem-
bers. I am fold that nearly 68
lakhs people are employed on rellet
works or on Plan schemes in Bihar
and the number may increase to 18
lakhs in the months of maximum dis-



through voluntary agencies.

Drinking water is an acute problem
and schemes worth over Rs. 5 crores
have been sanctioned by the Central
Government.

118 rigs are being mobilised from
all avalable resources, our own as
well as abroad, by the Government,
the Army and the private agencies
and so onh. About 88 rigs are work-
ing and another 33 rigs have reached
the sites. Institutions like the Geoslo-
gical Survey of India, the Oil and
Natural Gas Commission, the UNICEF
and so on are helping in this and also
the Governments of UK. and Canada
have offered to airlift the rigs, We
are also  airlifting other essential
things. In cattle camps, half a mil-
lion heads of cattle have been provided
and there are sghort-term fodder crop
plans for 130,000 acres. The food
supply to Bihar is being progressive-
ly increased from 72,000 tons in last
October to 1,85.000 tons in April this
year. Over Rs. 60 Jakhs have bean
given from the Drought Relief Fund
to UP. and Bihar., Health measures
arc also being taken but I must con-
fess that these nced to be stepped up
considerably.

Sir, the elections have thrown up
certain political challenges. But the
real challenge is, and it remains, the
economic challenge of prices and pro-
duction. Many hon. Members oppo-
site have talked about the economlic
situation. This is natural because it is
a gerious one. But, as usual, the

The hon. Member, Mr. Mavani,
painted a glomoy picture., Mr, Hiren
Mukerjee gaid that devaluatin was
at the root of all ills. Others guas-
tioned the food policy and so on. The
main cause really is fall in produc-
ti mainly the fall in agricultursl

uction, Shri Morarjibhai has
given the blunt facts,. We are not
meking any attempt to cover up
anything or to hide gnything. We
have put all the difficulties and the
seriousnesg of the asituation very
clearly before the House. We must
now do everything possible to in-
crease production and to cut eudstln‘
cxpentdiure to the bone.

Higher production and budgetary
discipline can give some respite fram:
high prices. 1 think, that streamlin-
ing the administration and procedures
is the first need and the sccond is
to usz the full capacity of already
installed plants, and to have a full
survey of their capacities. It 13 neces-
sary that we try to achieve our tar-
get of swadesh: in the next 10 years.

We are very anxious that condi=
tions should be created in which
science and technology can be applied
to practial problems of the nation,
the economic development as well
as the security of the nation. There-
fore, it is necessary to have a greater
interflow between institutions of
research and development and those
conngted with  implementstion of
programmeg and also to have a lar-
ger measure of technical, scientifi
and technocratic association at ap-
propriate levels of policy-making
and implementation, so that a climate
can be created for the most effective
fulfilment of tasks according to mod-
ern methods of technology and science

In administration plso, the W
situaﬁmmedlchumdmthﬂdl
change in outlook also. We are try-
ing to give greater autonomy to pub-
lic sector plants snd to simplify
ancis] procedure so as to reduce
lays which are costly and which

1Y



ihat we should try our utmost to give
new re-crientation to the public sec-
tor which would increase its efficien-
<y and all round, profitability, mo-
dernise management consolidate their
investments and make efficiency their
watchward.

Much interest was evinced in the
future of the Planning Commission.
‘The Administrative Reforms Commis-
sion hag received its interim report
from the Study Team and I suppose,
we will get their recommendations in
a short time. Therefore, I do not want
to anticipate what they are going to
say. But I am sorry that the Plan-
ning Commission should have come
in for so much criticism. It has
played a valuable, even a historic,
role. It has translated the economic
wvigion of our nation-builders into
concrete policies and it has provided
a useful forum for discussions bet-
ween States and the Centre. It
would have been very difficult for
the Government to achieve this with-
out the Planning Commission. The
objective expert composition of the
Planning Commission has naturally
helped. 1 have felt that the Com-
mission should concenirate much
more on the task of economic deve-
lopment, ie., analysing factors and
trends, assessing strategy and, if pos-
sibl¢, it should present various alter-
natheps. That s, it should be a kind
of g wapert body which would give
oertain alternatives, which would
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Of course, the task of actuml impte.
mu:mnhu.onm.amawm-
men!

Anotg_m- criticisyn made here of the
Plannirig Commission was that it was
encroaching on the States. But the
major decisions on the Plan, the size,
strategy, priorities and allocations,
are always taken by the National
Development Council which consists
of both Central and State represen-
tatives and even in the old days,
despite the fact that there was the
same party in power In the States,
there were pulls and counter-pulls;
there were occasiong when States' In-
terests were not always satisfled ac-
cording to the desire of the State re-
presentatives and there was some
clash with the Centre Thig will no
doubt, continue. I sincerely hope that
this will not be taken to mean that
the Centre is not co-operating with
the States, but only that the Siate
problem has to be viewed in the con-
text of the mnational problem. All
of us have to adjust our pro-
grammes in that light and in that
perspective.

Fedralism means that Government
functioning is shared by and divided
among different focil of authority.

With the changes wn‘ch have come
about in the recent electiony, the NDC
naturally assumes greater importance.
All the schemes which wa tike up sre
national schemes, whether they are in
the State sector or the Cenlral sector,
because the welfare and progress of the
country are indivisible.

Many hon Members have talked of
Centre-State reiationship.  Certain
Chief Ministers liave also come ecut
with statements on this matter. I read
the other day the Address of the Gov-
ernor of Madras. I think there nicd
be no aprehensien of [riction. The
Constitution is strong eaougk and also
resilient enough. The problem of
Centre-State relations is an old pro-
blem in our nat‘onal movement. [
think the Constitution was Jrawn up
with foresight and its sprit is both
accommodating and reconciiatory. It
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spelis out division of functions to the
extent possible and leaves the rest w
discussion.

Now, even in these threec weeks of
ihe new Government, ] am heartoned
at the kind of response which we have
had from the State G.vernments, 1
would like to deciare once more thut
our own attitude wili always be (o
work together with them 1n the natio-
nal interest.

Evep if a subjest is i1 the 3Scate list,
such as Agriculture or Education, inter
State and Centre State nterdepen-
dence are unavoidable.

Shri A. K. Gopilan spuke of pro-
vincial autonomy. I would iike him
to appreciate more fully the spirit of
our Constitution, and I would like
him to look once agawn at the stare-
ment made by the Chief Minisier of
Kerala who said that time must be
given for these relations to develop.

Shri A. K. Gopalan wanted a higher
share of income-tax ang cxport earn-
ings. Under the Constiiution, as you
all know, a Finance Commussion pocs
into this matter every five years. As
for granis, the Study Team of the Ad-
minstrative Reforms Commission 18
going into the gquestion of Centre-
State finance.

Maony hon. Members referred to
the problem of corruption. We are
as anxious as anybody to maintain
the highest standards of personal in-
tegrity because we think that this 1s
essential in pubhc hife. The Adminis-
trative Reforms Commisson has re-
commended the institution o a Lokpal
and a Lok Ayukt. We have nearly
completed formulating our views, and
we have approached the States. We
would like to have their views also
before finalising our own.

A matter which ereates great emo-
tion is that of language Many Mem-
bers have spoken on this matter, Shri
V. Krishnamoorthi talked of the bet-
raval of non-Hindi-speaking people.
Shn H. N, Mukerjee talked of the
need for imaginative handling. I
think that a very good reply to this
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was given by Shritmati Tarkeshwari
Sinha who very clearly said that we
had no desire to impose Hindi on the
South. Friends of the DK bhave
spoken with deep pussion on this
matter, Our view is well known, We
believe that all our languages are
national languages and of equal status.
And any of them can be made the offi-
cial language, if a State so wants. But
1t ig important also for all of us to
be able to understand each other and
this was the real reason why we felt
that one language should b2 g national
link language. We have given a
solemn assurance that English will
be retained at the Centre as on asso-
icate link language as long as tris s
deemed necessary. We zhall move
a Bill in the next session {o give for-
mal effect to this assurance.

1 should hke to make a reference
also to Urdu I am very concerned
with this problem. When certain de-
putations came to sece me earlier, we
assured them that this matter would
be taken up most urgenily. Here
again, in some States thcre aie new
governments. We will take up this
maller when the Chief Minisiers come
here, and I hope that it will be satis-
factorily solved.

Reference was made to the delay in
announcing Government’s decision
regarding the Education Commissions
Report. The Education Minister him-
self was a member of this Comm)ssion.
I am sure he will set a definite date
by which t{o announce hi, decisiom.
He is also sctting up a Youth Divisiom
m the Education Ministry.

A new Member spoke about the
President's powers. Our Constitutiom
is clear on this 1ssue. Our conventloms
are well-established. 1 do not thimk
there 1s any justification for ;maginaxry
fears of friction.

I should like to say one more word
here about our deep concein abouwd
some gections in our country whe
have been under-privileged and wism,
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in apite or various programmes have
nul really had their due share. I am
spesking now of our Harijan brothers
ang sisters, of our tribal brothers ana
simers, of our hill people and of the
very large mass of people who are
kuown ag the landlesg labour. These
people have really had the worst of
the difficult situation and we must
bend all our energies to help
them now in every way.

I should like 1o say a few words
about foreign affairs and our rela-
tions with foreign countries, whether
they be vur neighbours or whether
they are situated far off. Many moem-
bers have touched upon this, The
hon, member, Shri Masani, said that
we are friendless. 1 think it is very
difficult to judge who is whose friend
I do not think that we are friendless.
In times of need, countries with diffe-
rent svstems, different persuasions,
have come to our help; 1 think the
list of our friends, if we are {o go
into detail, is a fairly comprchensive
one and it covers practically all con-
tinents.

Our foreign relations are governed
only by considerations of national
interest and the nation’s security and
are rooted in the firm belief that man-
kind is one family and that to exist
we have also to co-exist. That is why
we have tried always to further our
national interests from the economic,
political and strategic points of view
and secondly to promote international
co-operation and peace. This waa
our aim in the past and this is what
will guide us in the future,

I want to assure members about one
thing. Somc ©f them have a feeling
that we pursue a particular policy
merely because it has been a declared
policy. All policies are constantly
under review, because if they do not
serve the purpose of today, there is
naturally no point in continuing with
the same policles. If we continue a
particular policy today, it iz because
on reviewing and re-testing, we feel
that it meets the needs of today, that
it meets the needs ¢ national inte-
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We also have a fundamental dedi-
cation to championing the cause of
all people who are fighting against
racialism and colonialism. Some
people feel that may be this is un-
necessary or it is not our business,
but we know from our own expe-
rience how much it meant to us
when we were fighting for our free-
dom when there were people in other
countries .who appreciated our fight,
and if they could not help us in any
other way at least they could give
moral support. Freedom is indivi-
sible, Therefore, we are deeply con-
ceined with the rights of the people
of South Africa, of Angla, Mozam-
bigue, Poriuguese Guinea, Southern
Rhodesia, Aden and other countries
which have yet to attain freedom.

Shri M, R. Masani: What about
Tibet?

Shri M. I., Sondhi (New Delhi):
Pathans. What about Pakhtunistan?

Shrimati Indira Gandhi: There are
few things which are more dange-
rous than the consequences of racial
war, and that is why we have op-
posed the policy followed in South
Alrica,

Sume members have talked of the
need for a more positive policy to-
wards Pakistan. Government enti-
rely agree. We have always stated
our pomnt that it is necessary, in fact
it 18 vital, for India and Pakitan to
work 1n co-opcration on as many
issues and as many spheres as possi-
ble, because we are neighbours,
because we share the same problems
and difficulties. And we shall cer-
tainly continue io make every effort
possible o have greater understand-
ing and goodwill with Pakistan. It
distresses us deeply that our relation-
ship should not have been one of
amity, and that there should be con-
siderable distrust between these two
neighbours.

With regard to China, our policy
is well known, and here again, we
bave no guarrel with the Chinese:-
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people, and we would certainly like
not to have = rigid attitude in this,
but we feel that some indication
should come or some situation creat-
ed in which we can get out of our
present rut. This has been comple-
tely lacking, but we do not believe
that we should close the door or that
matter,

Prof. Mukerjee said that we have
been mlent on Vietnam. There are
other members who are constantly
telling us that we talk too much
about Vietnam. Sir, actually, I do
not think we are mlent, nor have we
overstated the case. We have ex-
pressed our view whenever it was
necessary to do so The House knows
the Government's views on this We
fervently hope that peace will re-
turn to Vietnam soon. We have wel-
comed Yhe various peace mUVes
which have been made, including the
one by the Secretary-General, U
Thant, whom we shall have the plea-
sure of welcoming amidst us some
time next week. And 1t 1s our hope
that the problem can be taken away
from the battle field and brought to
the conference table,

1 also want to talk about some-
thing which 1s rather delicate. For
some time now, Mr. Deputy-Speaker,
sysiematic attempts have been made
m this House by certain guarters to
raise questions in one form of an-
other about gifts received by me es-
epcially from foreign dignitaries, or
about my personal possessions. 1
have denied these allegations on the
floor of the House, and I want to do
so again. Since I become a Member
of Parliament or enteied Govern-
ment, or earller when I was a private
citizen, I should say that, to the best
of my knowledge, I did not infringe
any of our conventions and rules re-
lating to the acceptance of such gifis
The allegations and iusinuations
which have been sought to be raised
are false and malicious. I have de-
nied the specific allegations from
time to time.
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made day in and day out. But there
15 a deliberate and gustained attempt
at character assassination and it is
for this House to judge and decide
how long this personal villification
be allowed to

17 hrs,

I would Lke to take this oppor-
tunity to make a few other observa-
tions on this matter. In 1855, the then
Prime Mimister, my father, express-
ed the view that 1t would be desira-
ble to apply the to shakana rules to
Ministers also and that they should
not retain expensivé presents He
went on to observe that as the tosha-
kanas was not equipped properly to
preserve the many things which were
giwven they should be sent to museums
and other suitable places where they
might remain as state property, ra-
ther than as the personal pro-
perty of the recipient That is how
he and I treated the presents which
we received Except for a stol of
sable skin which was presented to
me by Mr Khrushchev on the Rus-
sian trip, 1 have not retained any
other expensive gfts I kept this
gift because in the manner in which
1t was given, it was felt that it would
perhaps be misunderstood if it were
handed over. It is not the custom
to make public the details about the
presents received from Heads of
States and Governments or other
high dignitaries from friendly foreign
countries. They vary considerably
in nature and any publication of a
list of presents, such as might possi-
bly give rise to embarrassing com-
parisons between country and coun-
try, would obviousiy not be in keep-
ing with the propriety and the dig-
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nity of.our relations with those coun-
tries. It would also not be in the
pablic interest to reveal how indivi-
dual presents were disposed of be-
<ause such disclosures might con-
<ceivably be misunderstood as an act
of discourtesy to the dignitaries from
-whom they were received. But a full
list of all these things is however
kept.

Under the code of conduct which
was adopted sometime ago and which
was laid before Parhament, all Union
Ministers send retwrns of their
personal assets and liabilities to the
Prime Minister. Although the code
does not specifically lay down any
procedure for the FPrime Minister,
for my part I have been following
the practice of placing my own state-
ment along with the records of my
colleagues,

There is no intention on my part
nor on the part of my colleagues to
evade answering allegations even of
a personal character which any Mem-
ber might choose to level. We have
rules and conventions about the
manner in which such allegations can
be raised by one Member against an-
other, whether in Government or not,
These Tules and conventions natural-
1y take into account the fact that what
any of us chooses to say on the floor
of this House is fully protected
agoinst legal consequences and high-
1y privileged. I think it is within
the right of this House and indeed
appropriate, that it should be possi-
ble to raise allegations against Mem-
bers of Government or even against
another Member which relate to the
period of Membership of the House
or of Government. It would be parti-
cularly open to a Member {o raize
such allegations against a minister
of a nature which involves abuse of
public office,

I say all this with a sense of hesi-
tation because from time to time
varlous things have been said which
contern me personally and I consi-
derltmﬁui;rtobﬂn:tmnphere
today. 1 sincerely feel that what this
House must consider are some of the
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general issues that arise, including,
if 1 may say so, in all humility, the
question of how long one esingle
Member or two should be allowed
to persist with wild, irresponsible
and baseless allegations against the
Prime Minister of the country,

When I began to speak, I spoke
about certsin national problems.
Some hon. Members opposite tend to
give the impression that it is only
they who are concerned with the
poverty in the country or with the
difficulties in the country, Indeed, it
is not so. In speaking of these, they
do not speak only of the present
period of difficulties or the last year
or two.

But they try to sweep up all the 20
years since Independence years in
which considerable progress was made
years in which the very face of this
nation has been transformed.

An hon, Members: Question.

Shrimati Inddira Gandhi: Well, 1
think this is there for all to see. Ex-
cept in the tribal parts and the
droughit-affected areas, there is
great differences from before in the
liveg of our peasantry, in the lives of
our workers and so on. But it is
true that since the last few years and
notably since 1962, since the Chinese
invasion followeq by other repeated
invasions, along with which we had
this unprecedented drought, Hon.
Memebrs may know that at least in
Uttar Pradesh, it is really three years
since we have had hardlv any rain,
and even in the year before, that ls,
the fourth year, rainfall was deficient.
So, a very difficult situation has arisen
because of this, and at the same time,
we have hag a rise in population and
rising demands from our people

hs:m{su,m: Rising prices
aiso,

Shrimat] Indira Gandhi: Wejl, that
is true. There are many causes for It
As I repea tedly sald, we are not
trying to hide anything; we do mot
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[Sbrimaty mdira Gendhi]
want to run away from the short-
comings of the CGovernment. They
are ‘there; there have been short-com-
ings in implementation; we all know
there have been, but it does not help
to keep on wunderlining the short-
comangs and ignoring the achiev-
ments. Al] that | say is, let us see
the picture in its reality; it is not
that the situation is not grim today.
The statements made by the Deputy
Prime Minister and the Food Minis-
ter have very clearly outlined haw
critical and grim the situation is, and
what a termendous national effort
will be needed in order to face it and
to overcome it. Therefore, we must
sll get together to create the national
will to face thuis kind of problem.
(Interruption). As 1 said, we are not
rTunning away from the fact that we
might have made mustakes, but the
situation is also caused by many,
many happenings and events which
were beyond our control, such as the
invasion on our borders, the increase
in defence expenditure, which natu-
rally had to follow, and other prob-
lems which 1 have alrcady mentioned,

National problems require a
national outlook, and a national
effort. Many honurable Members
opposit feel that they have supggested
a8 national government. But 1f we
cannot even get together an these
problems and form a baslg of working
on policy, I do not see how a national
government can function in the pre-
sent cirumstances. It is for Honour-
able Members opposite and all the
different parties to show that they are
willing to tackle these problems on
a natlonal basis......

8hrf Kanwarlal Gupta: (Delhi:
Sadar): The initiative should come
from you, i
Shrimati Indiry Gandhi: . ... and to

find at least what is the minimum
common factor which could straight-
way be implemented and pursuade.
Our primarytask is that of economic
growth and of the rapid transforma-
tion of our economy. And it is
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our people and the question of in-
equality, This question has come up
and rightly, many times in this House
and it is a question t¢ which we must
give deep thought and try to solve.
Because, no matter what we have
achieved, i loses its importance if the
benefits of it do not go to the masses
of our people and if there are many
amongst our people Who still remain
and feel underlprivileged, This is our
major and first duty today to see how
we can minimisc thig inequalty and
help those people who are most in
need of our help.

I am fully conscious uf the rights
of the minorities. We musl also pay
the greatest, and speedy attention to
all their right demands

One hon, member saig that the
essence of democracy 15 debate. I
entirely agrec with him This 13 50,
but it also means getting the job done.
Now we spend a great deal of time
on debale. Very often this clamfles
many issues I am not at all against
debate, but I think we must al least
give the same effort and cooperation
in getting the job done. If we can
work out this problem, then of course
the debates would also have more
point As it is, in a debate many
points are expressed. But most peo-
ple go in different directions ang the
net result of it ig not the kind of
action that can have meaning for the
people,

In ‘the President's Address, it was
not possible to outline more clearly
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cult period through which we are
pessing, is not with courage and that
whatever unity can be is brought
about so that we are cleared of it,

the situation is grim, our
people do have the courage and the
capacity to meet it. It is up to us
to help them to do so. My plea to
the hon. members is that they
:should commend the President's
Address to the people, that through
what it has outlined we should be
able to take at Jeast one step for-
~ward in the right direction.

wft wy femd (i) @ SUTETw
WERY, FIT TEH T F AVIT §9
AT AT B AT G 7

JEA SRR ¢ UF Y Fa
q@ HHY § |

oy wy form@ : w1l ATEw, Y
AAAE AL, TF A AT e
g1

st T sTge  (EETAT)
I AEET, W © HEA
fisw g wuw H@EY St fagre
o€ @Y WMTIFPA TAT, WAHS W
w7 & wqf gE w1 Q7 fwarar
gg 1 w7 wr oy fagry o€ 9%
fagt ¥ v @ waur gioaw
A ¥ fagre S o war Awg & fF
fods rar far & )57 sofwedi &Y
g wwd gk g Aar &
g sraar wrgar g fr fagre® s
fadi & sy a@ a3 §93 97 W0
worr , TEF far =g wfaeew
AT SUATAT FW AT Wrg |

Mr. Deputy-Speaker: You have
only given information.

oft vy Fooed : ATty @R TR
¥ o gk T FAX ¥ 98
@y vy ag wrrr gy § s v
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S AT W grAerd § qg Wy
wg &1

WY qUR ST ¢ N HdY
@y fagre yw wT wf §, afex
T uww g fF owar waw F
g woa w1 o fas T
frar &

ofY e weyw (& faror faely) ¢
@ fedz & st aradig sewl & wrwi
& waral Fared wgr gy ag faen
Rz &, oY WY & T wvar er
fF SeMEE @@y ¥ §9 wEW,
9Ty IFA EW AR A $o W wgAr
&% 7 wwwi ¥ wawar g iR ww
a1} ¥ T O Wi A fear wnd, At
FRAFT TH PrE - orTE Ww AT q@
FTqaal Fa ¥ ogn
Mr. Deputy-Speaker: There is no
question. You have made a sug-

gostion.

s qECW RETE : ¥AT NEE
#at @A ¥ geFgr?

st Sfao ot @ ¥ ad
g T ® ' §

st ®wowr avdw (RfgE) ¢

U "AT AT A w9A wraw F wgr
f& T Rw N gEw gy O
§ ol faeY 8 —ary ot ¥ -
gy, afear Wix wEAny A—
grem agA @ §) afer v W
g7 feai & awrr wife gT aw W
gorrd sgfoat ardr &1 war gera
HaT I R {IHTT K wrgw 3y G
foraeY ot AFT) Fgfaat aEr o) ol
& 3= fasi &, oY f& wwrawer W@
g, s % =fira fraromd ?

oftwely ghaer il © g 3w WY
o W ¥ qgw fY wrkw fear g
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{sitweft gz arteld]
Al weew X gz wt & uw
e qar 8 wgt aw {O wrAwrd
R, fugrex ¥ uw Pafrezed o aar
fear§, wgt ¥ w7 wat ¥ ww o
Fo s M1 8, o fslt WY ag
wX Ffay wor 2

T i L AR L 4
faxd M o s & wo ¥R
W W}, q® der ¥ gwaT WA
st fasTar  « & &t war Gteag@r
fawi oY wrr wc g ag & fad
s Wi we Adt fasgraard o

Mr. Deputy-Speaker: If hon.
Members agree, I shall put all the
amendments togcther to the vote of
the House.

Shri P. K, Deo (Kalabandi): They
may be put separately.

8Some hon, Mempbers: They may be
put together.

Mr. Depnty-Speaker: I
them together,

shall put

All the amendments were put and
negatived.

Mr. Depuiy-Speaker: 1 shall now
put the original motion to the
House. The question is:

“That an Address be presented
to the President in the following
terms:—

“That the Members of Lok
Sabha assembled in this
Session are deeply grateful
io the President for the
Address which he has been
pPleased to deliver to both
Houses of Parliament assem-
bled together on the 18th
March, 1867."

The motion was adopted,

APRIL 3, 1067

1738 ke,

REPRESENTATION OF THE PEOPLE
(AMENDMENT) BILL

The Minister of Law (8hri Goviads
Menon): Sir, 1 beg to fove:

“That the Bill Zfurther to
amend the Representation of the
People Act, 1951, be taken into
consideration.

I hope, Sir, that much by way of
explanation may not be necessary for
the passage of this Bill. As the House
knows, late in February this year an
ordinance wags issued under the follow-
ing circumstances It was the desire
of many sections of the House ‘that
after the election was completed of
the Members of the Fourth Lok Sabha
a ‘lame duck’ session of the Third
Tok Sabha need not be T w was
done in the previous years—1952.
1857 and 1962 In order to enable
the President to summon the Fourth
Lok Sabha it had to be constituted
and for that purpose an amendment
of the Representation of the Pepole
Act was necessary. It was done by
this Ordinance and the object of this
Bill is to substitute that Ordinance
by a regular Act of Parliament 1
hope he House will unanimously ap-
Prove of this Bill,

Mr. Depaty-Speaker: Motiom

moved:

“That the Bill further to
ameng the Representation of the
People Act, 1951, be taken into
consideration.



